43 Writien Answers AUGUST 18, 1981 Written Answers 44

Kerala State Hydro Power Projects
Awaiting Cenires Clearance

*29. SHRI K. A. RAJAN:
SHRI P. K. KODIYAN:

Will the Minister of ENERGY be
pleased to state:

(a) whether it is a fact that the
XKerala Government has submitted
proposals for ten hydro-power pro-
Jects in the State in the current Plan
for the Union Government’s clearance;

(b) it so, the names and other
details of the projects;

(c) whether it ig a gact that the
Union Government have given
elearance for 34 projects in various

states but none in Kerala; and
(d) if so, the reasons therefor?

THE MINISTER OF ENERGY
(SHRI A. B. A. GHANI KHAN
CHAUDHURI): (a) to (d). The
Project Reports of 8 multi-purpose/
hydroelectric schemes have been re-
ceived from the Government of
Kerala., Out of these schemes,
Kallada hydroelectric scheme (2X7.5
MW) has since been cleared by the
Centra] Electricity Authority and re-
commended to the Planning Commis-
sion for an investment decision.

The present position regarding the
remaining 7 multipurpose/hydroelec-
tric schemes ig given in the Statement,
laid on the Table of the House.

Statement

Scheme Installed Estima-
capacity ted cost
™Mw) (Rs. in

crores)

Date of Present status of project report

of
project
report

1. Lower Periyar . gx6o 5976

2. Karapara-Kuriar- g5 48:55
kutty Multi-pur-
pose Project

Ex

1976 Project report has been examined
Central  Electricity Authoriyc{
Central  Water Commission
Deptt. of Power and comments
sent to the project authorities.
With a view to expedite the cess-
ing of the scheme, project authorities
were  requested to depute their
engineers to CEA and  CWC for
discussion. The project engineers
have now come for discussions.
The project will be cleared after
the project fcatures and cost esti-
mates are d,

~

1979 The project report examined in

S CEA/CWC and comments were

forwarded to Project authorities.

In spite of the repeated requests

replies to these Comments are
awaitcd. Being a multi-purpose

ject, the project would have to be

first approved by the Technical

Advisory Committee of the Plann-

mg Communon Thereafter, the

pomon would be considered

the tral Electricity Autho

rity. .

[
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4 2 5

8. Mananthawady 4% 60 The Pr%ect has been examined in
Multi-purpose Pro- EA/CW and Deptt. of
ject. Power and comments has been

4 Knthynds Augmen- —

5

zha

tion Scheme

Pandiar 2xgs
Punnapu- 35.

forwarded to the Project authorities
in Nov., 1980. hile  replies
to some of the comments have
been received in March, 1981,
replies for other are still’ awaited.
As the project involves the west-
ward diversion of waters of Manan-
thawady river, a tributary of Kabini
(Cauvery 5Basin) for Irrigation
and Power generation, the inter-
State aspects of this project would
nce;i to be resolved. ﬁemg a
multi-purpose roject, the project
would h?ve to 5 Jcleau'ed first by
the Technical Advisory Committee
of the Planning  Commission.
Thereafter, power portion woul
be considered by the Central Elec-
tricity Authority.

The Pro;ect report has been exami-

ned CEA/CWC and comments
has heen sent to the Project autho-
rities. Replies to certain comments
reccived recently arc  under
examination. The  project involves
westward divers on of waters of
Karamanthodi river, a mbutary
of Kabini in Cauvery Basin, into
Kuttiyadi basin to augment the

wer generation  at the existing
uttiyadi Power House. The inter-
state aspects of the scheme need
to be resolved. The scheme would
be considered, for techno-economic
clearance after the inter-state
issues are resolved and project
features are finalised.

The project report has been exammcd.
However, the scheme, as gx;c
would utilise the regulated hargee
of Pandiyar Punnapuzha HE Scheme
of Tamil Nadu, which has not
been sanctioned so far. The Tamil
Nadu Scheme involves inter.state
issues which are to be resolved
before the scheme could be consie
dered for clearance. The Pandi.
yar Punnapuzha Tailrace (Kerala)
could be considered for clearance
only after a decision on the

lementauon of the Tamil Nadu
ScEeme is taken.
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5

6. Silent Valley . ex6o 58+ 00

7 l;:g:cktut:y Hydel 750

565-15 April,
1681

1977 The project has been cleared by the

Centra Electricity Authority in
Feb., 1979. However, in view of
the serious  reservations expressod
by  Environmentalists smd Ecolo-
gists all over the World, the matter
is under re-examination.

The project report is currently under
examnation in the CEA!GWG and
Deptt. of  Power. The scheme
would be considered for techno-
economic clearance, after ~ its
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